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9,024-2S

Ymrinﬂt"al REREARALEYEE TREN.

1,.RAJEEY  RANITAN . son/daughserwife-of Ram Nazeth Keras Sinha

:igm&lil““ ueéspvwn-munnw Afridde
» A

service and presently working as 3(’—6—“0%’70%&%-,.

give herein below the detalls of the assets (immovable, movable, bank balance, etc.) of

mysetf, my spouse and dependants*:

A. Detalls i E'L."J'-'..."Li? aAsEets
(Assets in joint narme indicating the extent of joint ownership will also have to be
given)
__nﬁ. e = ot MEMB(E) Nama . Name | Etc Nsme |
( 295,600h| Nl NH i NT)
| (i) | Deposits in : : %
Banks, Financial ;"‘;d"“"e;’*
Institutions And 1K 15,6364 i ; ' N » \
Non-Banking N Ni | INER |
Financial SBI Bark,
Companies Z 6,39,134K
ot o o
Debentures and e »
 Shares in Z30,22 - N N N N
‘companies Mutuatfard '
; z 1,30,993
{v) | Other financial G
f inﬁtﬁtﬂﬂm tg('; Lwﬁj
NSS, Post | A N . :
Savings, uc g;giﬁ?aﬂ Ny ) Ny Ny )
mmﬁ' " Z 1,10,600]
(v} E;"{i‘} I:afsleies | Honal Adva
| make, ete) g0 yye0a ‘ )
e (e
welght and Silveriug Ny ML N Ny
value) . !
[{viiy | Other assets, Ty, fwth = |
' such as values . 1T Ny Ny ) N1} Ny
of claims / Coolen el ‘ '
interests

Note: Value of Bonds / shares / Debentures ,
Exchange In respect of listed companies and as per books in the case of non listed
companies should be given.

employee.

v\

as per the latest market value in Stock

* Dependant here means a person substantially dependent on the income of the

N




Datils of IMMOoVan e assel

[Nm:e Properties in jsﬂint uwnarsmp indicating the extent of joint ownership will
also have to be indicated]

[ Br,
| Mo

Gescription Geif

“Spouse | Dependant-1 | Dependant-2 | Dependant-3

(1)

- Location(s) Forervel

. - Extent {Total
{ measurement)

Agricultural Land
« Survey number(s)

-Current market valug

Hema(8) | Name |  WName

o ¥

&ll\ ' i

(1)

| measurement)

MH-#QMN!mi Land |

- Location(s) | poread]
- Survey number{s)
- Extent (Total

~Current market value

(Hi)

‘Buildings {tﬁmmmia!

| = Current market

and residential) Paventad
Location(s) |

- Survey fdaor
number(s)

- Extent (Total
measurement)

value

— Ny

C(iv)

| ete, Parentd

| measuremant)

Houses / Apartments, |

- Location(s)

= Survey fdoor
number(s)
- Extent {Total

- Current market
value

(V)

Others (such as | Paana)

—_— e N

{2)

interest In property)

1 give herein below the details of my liabilities / overdues to public financial
institutions and government dues:-
[Note ; Pleaze give separate details for each item}

ﬁ.
Nos

Description

Hame & sddrass of Bank /
Financial rnwmms; ¢
__Dupartment (s

Amthﬁﬂ
bﬂ.§- ‘« AaK m--

(&)

1 (i) Loans from Banks

M\\f

(i1} Loans fram financial
| institutions

. S s

(iil) Government Dues:

(a) dues to departments

dealing with government
accommodation

.NH

(b) dues to departments
dealing with supply of

= Nl

{c) dues to departments
deating with supply of
- electricity

R L1 ¢ SO

Bl




(d) dues to departments o]
_dealing with telephones ] k
(e) dues to departments
‘dealing with government .
transport (including e S Rt
aircraft and helicopters) B
| (f) Other dues, If any il -
{B) | () Income Tax inciuding | : R
surcharge [Also indicate | AN ¢ 202425 N
the assesament year upto | o CO2 AN
el Theome Tax tatom | 0 Poud- T B5 |
filed. Give also Permanent |TAN~ BUGPR 2T [(4-% ¢ 58
| Account Number (PAN)]
(i) Wealth Tax [Also
Indicate the assessiment Ny =
vear upto which Weaith
Tax return filed.]
{ (Hli} Sales Tax [Only In 2
| case of proprietary — Nl
business]
{iv) Property Tax — Ny |
C.
GPF/CPF/PRAN NG, - [ 1,54770 20750
Gender M| () '
Date of Birth et o j 1 S‘“' | : .O K 1 19 9 e (DD/MM/ ; "
Class/Group .- T
" B weno
S S - dmimnigtradive Codwe &
{Full Name &.g. B.A.S.-Bihar Administrative Service,
B.5,5.- Bihar Secretarlat Service etc.)
Home District i= N ALANDA
I hereby declara that the above dmiﬁs are true to the best of my
knowledge and belief,
M\
Si‘gnﬁtum AERrEmtARES AV E AHETRE AR EEARIA T AR AR R
Name of Employee: .. RAJE ?. V Pxﬁ‘ﬁ?ﬁ“
place:. DTN . pesignation:.. SECTION, QELICER ...
pate:,.28.).0 9’1909-4 pepartment:, BIHAR, LEUISIATVE, ASS £ mBaLY
CLCReTARI AT,
Note: Please slqn each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.



